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OeaSu.ltailon with states at the time 
of Formulation of Export Policy 

6569. SHRI CHITTA MAHATA. 
)ill the Minister of COMMERCE be 
eased to state: 
(a) whether Chief Ministers havt. 

asked the Centre to consult the states 
'Vol bile form uJ & t.ing the export policy; 
lind 

(b) if so, the reaction of Goven1-
ment thereto? 

THE MINISTER OF COMMER\.,.l!A 
AND STEEL AND MINES 
(SHRI PRAN AB MUKHERJEE) : 
( a) No such request nas be(:!l1 re-
eel ved so far from any stat~ Chief 
Minister. 

('1» In view of (a), thIS \.loes not 
arise. 

Writing 011 of Income .... ax Arrears 
below Rupees One Lakh 

6570. SHRI CHIT'ls1. MAHATA: 
SHRI MOHD. ASRAR 

AHMAD: 
SHRI MANPHOOL SINGH 

CHAUDHARY: 
Will the MInister of FINANCE be 

plea..~ed to state: . 
(a) whether :it is a fact that Gov-

ernment hav~ decided to write-off 
incoIr..e-tax arrears of tax payers who 
were required to pay Rupees one 
]akh and below; and 

(b) If so, the reasons therefor? 

THE DE'PUTY MINISTER !N THE 
MINISTRY OF FINANCE (SHRI 
MAGANBHAI BAROT) : (a) 
No, Sir. Howevr, instructions were 
issued in February, 1980 for review-
ing all entries of arrear demand up to 
Rs, 200 which were outstanding on 
31.3.79 for over 5 years and to write 
off such entries in 'non-live' cases as 
a 'one time' operation. As of March 
1980, on the basis, of provisional 
figures, Rs. 1.44 crores has been 
written off in such cases. 

(.b) Continuance of recQvery prO-
ceedings in the type of cases referred 
to in reply to part (I) above was 
Rot considered worthwhile in view of 
tile cost Of the effort involved and the 

U71certajnty or -realisations in such 

Itural Credit Survey carried out b1 
Reserve Bank 

6571. SHR! JYOTIRMOY BOSU: 
Will the Minister of FINANCE' lbe 
pleased to state: 

(a) whether he is aware of file' 
fact that the Reserve Bank or na-
tiona lised banks have not carrie<;l. 
out any rural credit survey till recent 
past; 

(b) \vnether he is aware of the' 
'fact that taking advantage of lack 
of banks in the rural areas of Weit 
Bengal unscrupulous traders specu-
lator and hoarders are forcing tbe 
growers to TIluke distress sales of 
their produce; and 

(c) if so, what steps have been 
taken to change the situation? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF FINANCE (SHRI 
MAGANBHAI BAROT): (a) 
ReserVe Bank conducts Rural Credit 
Debt Survey every ten years. Three 
such surveys have been COln-<iucted on 
an All India basis with reference to 
1950-51, 1960-61 and 1970-71. Pre-
parations for launchit\g a country-
'Alide surv('y as part of the 36th Round 
of Nation.t} San1p]p Survey early in 
1981 a re already on hand. Detailed 
plane; aI'(=' heing formulated by a 
Working Group constituted by the 
National Sample Survey Organisa ... 
tjon. 

(b) and (r) As regards measuresfor 
avoiding distres~ sale of agricultural 
produC'E' by gro.wers immediately f01-
lowin~~ the harvcst~. Cooperative So-
ci~ties issue ·'Pledge Loans" to the 
nlembers to allow fuem to hold on to 
their produce in expectation of higher 
prices. Reserve Bank of India have 
alio instructed commecial banks that 
for loans to farmers up to Rs.. 25,00. 
the due date of recovery may be ex-
tended by three months from the 
date of harvesting. FUrther. under the 
New Licensing Policy for commercial 
banks, plans have ibeen and are bein~ 
drawn up in consultation 'With the 
West Bengal Government for opeaiIII' 
as many as 785 additional tbank .. ces· 




